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{c) Based on the experience gained
during the pilot phase of UBS, a revised
scheme of Urban Basic Setvices for the Poor
(UBSP) was launched in 1991 which em-
phasized functional specialization and con-
vergentprovision of social services, physical
amenities and income generation opportuni-
ties. During he Seventh Plan period, a sum
of Rs. 3.09 Crores was released as Central
Government's share tothe States and UTs —
A sum of Rs. 24.85 Crores was allotted by
the Central Government to the State Gov-
ernments/UTs during 1990-91 for the imple-
mentation of the UBS/UBSP programmes.

{d) The UBS Scheme was implam.ented
in 168 towns in 37 districts of the country
during the 7th plan period. The coverage of
towns during the Eighth Plan period has
been left to the State Governments/UTs.
The actual coverage will depend upon the
size/class of towns selected and the total
outlay thatwould be giveninthe Eighth Plan,
Atpresent, 271 towns have been tentatively
selected by the States/UTs for coverage
under UBSP.

Public Sector Undertakings

421. SHR DATTATRAYA BAN-
DARU:
SHRI ANNA JOSHI:
SHRIMATI  MAHENDRA
KUMARI:
SHRIMATI DIPIKA H.
TOPIWALA:

Will the PRIME MINISTER be pleased
to state:

(a)whetherthe Union Government have
identified public sector undertakings having
their registered offices in Uttar Pradesh,
Rajasthan, Andhra Pradesh, Maharashtra,
Bihar and Gujarat that are not functioning
satisfactorily for the last three years;

(b) if 80, the details therecf; and
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(c) the steps taken or proposed to be
taken to improve the workings of these
undertakings?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI P.K
THUNGON): (a)to (c). Yes, Sir. The Govem-
ment have identified the enterprises which
have eroded their net worth and incurring
financial losses. Enterprise specific reme-
dial action is taken by the concerned admin-
istrative Ministry/Department, in the sphere
of financial, managerial and organisational
restructuring, technological upgradation, -
modernisation, etc. A system of MOU is
being implemented to confer greater auton-
omy and commensurate accountability on
enterprises and evaluate their performance
comprehensively on the Wasis of an under-
standing. However, public sectorenterprises
which are unlikely to be turned around may
for the fosmulation of the revivalrehabilita-
tion schemes be refesred to the Board for
Industrial and Financial Reconstruction
(BIFR).

implementation of Urban Basic
Services Scheme in States

422, SHRI DATTATRAYA BAN-

DARU:

SHRIMATI RITA VERMA:

SHRIMATI MAHENDR
KUMARI:

SHRI CHETAN P.S.
CHAUHAN:

SHRIMATI DIPIKA H. .
TOPIWALA:

Will the Minister of URBAN DEVELOP-
MENT be pleased to state:

(a) the names of cities taken up for
development under the Urban Basic Serv-
ices Schemein Uttar Pradesh, Maharashtra,
Bihar, Rajasthan, Andhra Pradesh and
Gujarat during 1988-89, 1989-90 and 1990-
91; and
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(b) the names of cities selected for
implementation of the said scheme in the
above States during 1991-92 and the total
funds allocated for this purpose, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI M. ARUNACHALAM): (a) and (b).
The Scheme of Urban Basic Services (UBS)
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was reviewed in 1990 and a revised scheme
called Urban Basic Services for the Poor
(UBSP) was launched in the said year. The
names of cities covered under UBS and
UBSP in Uttar Pradesh, Maharashtra, Bihar,
Rajasthan, Andhra Pradesh and Gujarat from
1988-89 to 1991-92 and State-wise funds
allocated for 1991-92 are given in the en-
closed statement.

Bhongir

STATEMENT
(A) Towns Selected:
State UBS Towns UBSP Towns
On-gong Scheme New Scheme
(1988-89 & 89-90) (1990-91 & 1991-92)
(1) @ @
Andhra Pradesh Mahboobnagar Hindpur
Gadwal Guntakal
Wanaparthy Vijayanagaram
Narayanpet Bobbili
Ananthapur Parvatipuram
Tadiparthy Salur
Kadri Amdelavaftsa
Dharmavaram Lehephuram
Rayadhurg Nizamabad
‘Cuddapah Bodhan
. Proddathur
Nalgonda
Suryapet
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State UBS Towns UBSP Towns
On-gong Scheme New Scheme
(1988-89 & 89-90) (1990-91 & 1991-92)
) @ e
Mirydaguda
Srikakulam
2. Bihar Patna Patna
Danapur Muzaffarpur
Barh Darbanga
Khagaul Munger
Mokamah Chapra
Fatuhaa Bokaro™’
Khas;hroopur Simdega
Masaurhi Jamtara
Maner Lapehar
Phulwari-Sharif Kharsawa
Bakhtiarpur Ranchi
Danapur Cantonment ‘ Gaya
Bhagalpur
Bihar-Sharit
Jamshedpur
Arah
Katihar
Dhanbad
3. Gujarat Rajkot Ahmedabad
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State UBsS Towns UBSP Towns
On-gong Scheme New Scheme
(1988-89 & 89-90) (1990-91 & 1991-92)

(1 @ ®
Upleta ' Surat
Dhoraji Jamnagar
Jetpur Bhavnagar
Gondal Mehsana
Morbi Kalol
Wankaner Nadiad
Baroda : Palanpur
Dabhoi Anjar

Junagadh
Padra . Visnagar
Anand
Bharuch
Ankleshwar
Rajpipla
Jambusar
Disa
Surevdranagar
Dhrangadhra
Wadhwan

 Limbdi
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State . UBS Towns

On-gong Scheme
(1988-89 & 89-90)

UBSP Towns
New Scheme
(1990-91 & 1991-92)

(1) 2

&)

4, Maharashtra No Scheme

Veraval
Porbandar
Una
Keshod

" Mangrol
Wulbardoli
Vyara
Parbhani
Beed
Chandrapur

Osmanabad

Dhule
Malegaon
Nammad
Bhandara
Gondia

Bhusawal
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State UBS Towns UBSP Towns
On-gong Scheme New Scheme
(/988-89 & 89-90) (1990-91 & 1991-92)
1) @ (&)
Chopda
5. Rajasthan Banswara Jaipur
Kushal Garh Sanganer
Bhilwara Phulera
Gulabpura Chomu
Jahajpur Kothputli
Mandaigarh Dausa
Shahpura Lalsoth
Mandal Dholpur
Gangpur Rajakhera
Asind Badi
6. Uttar Pradesh Lucknow Lucknow
Malihabad Kanpur
Kakori Agra
Allahabad
Varanasi
Meerut
Bareilly
Gorakhpur
Faizabad

Fathepur
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_State o UBS Towns - UBSP Towns
On-gong 6&cheme New Scheme
(1988-89 & 89-90) (19390-91 & 1991-92)

(1) @ ‘ &)

Farrukhabad

Mirzapur
Shajhanpur
Gaziabad

Firozabad
Hardoi
. Gonda

Mathura

(B) STATEWISE UBS & UBSP FUNDS ALLOCATED:

S.No. States uBss uBsP NGO Total

Assistance Assistance Assistance

1991-92 ffor 1991-92)  (under UBSP)

(for 1991-92)
{ In lakhs of Rupees)

1. Andhra Pradesh 18.60 128.40 1100 158.00
2. . Bihar 11.98 114.00 950 13540
3. Gujarat 27.56 62.80 500 9536
4 Maharashtra —_ 176.30 1450 190.80
5. Uttar Pradesh 7.88 285.70 2400 31758
6. Rajasthan 14.96 66.80 550 8726






